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2.

Additional Affidavit on behalf of the Respondent
No.3 (State Pollution Control Board, Odisha)
ANNEXURE - R3/F: True copy of the status
report on Compliance of Consent to Operate
Conditions of the mines situated in Talcher
(Angul), Sukinda (Jajpur) and Iron Ore area
(Sundargarh and Keonjhar) as on April, 2026
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New Delhi

Dated:

MANORANJAN PAIKARAY

(Counsel for Respondent No.3)
Chamber No.5, R.K. Garg Block

Supreme Court of India
Tilak Marg, New Delhi-110001

Cell:9717666296
Email: mpaikray@gmail.com
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Adv. Manoranjan Paikaray <mpaikray@gmail.com>

Service of Additional Affidavit in OA No. 1394/2024/PB on behalf of Respondent
No. 3 (SPCB, Odisha)
1 message

Manoranjan Paikaray <mpaikray@gmail.com> Sat, Apr 25, 2026 at 11:51 PM
To: mscb.cpcb@nic.in, fesec.or@nic.in, roez.bsr-mef@nic.in

Dear Sir,

Please find the attached Additional Affidavit on behalf of the Respondent No. 3 (SPCB, Odisha) in OA No. 1394 of
2024 titled "News Item titled “The Environmental Crisis in Odisha” appearing in Around Odisha dated 24.12.2024 vs.
MoEF and CC and Others."

Thanking you,
Yours faithfully,

Manoranjan Paikaray
Counsel for Respondent No. 3 (SPCB, Odisha)

Additional Affidavit dtd.24.04.2026 in OA No1394 of 2025.pdf
9895K
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